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Transter of Teachers of Kendriya Vid-
yalyas

4651. SHRI KRISHAN DUTT SUL-
TANPURI: Will the Minister of EDU-
CATION AND SOCIAL WELFARE be

pleased to state:

(a) number of various categories of
teachers of Kendriya Vidyalyas (cate-
gory-wise) transferred from one city
to another during the years 1975-76,
1976-_77. 1077-78, 1978-79, 1979-80 and
1980-81; '

(b) how many of them have bheen
transferred this year so far during the
Session 1981-82; and

(¢) how many more are likely to
be transferreq during this session?

TH_E MINISTER OF STATE IN THE
MINISTRIES OF EDUCATION AND
SOCIAL WELFARE (SHRIMATI
SHEILA KAUL): (a) to (¢). The re-
quired information is not readily avail-
able. Since the requisite information
will haveto be collected from 11
Regional Officegs of the Kendriya
Vidyalaya Sangathan and about 360
Kendriya Vidyalayas spread all over
the country, it is felt that the results
likely to be achieved may not be com-
mensurate with the effortg involved in
the compilation of the information.

Complaints from class IV employees of
Lok Nayas Jai Prakash Narayan
Hospital

4652. SHRI KESHO RAO PARDHI:
SHRI BHEEKHABHALI:
SHRI HIRALAL R. PARMAR:

Will the Ministe; of HEALTH AND
FAMILY WELFARE be pleased to
state:

(a) whether Medical Superintendent
of Lok Nayak Jai Prakash Narayan
Hospital, New Delhi received certain
complaints during the last three years
from the Class IV employees of the
hospital against their immediate off-
cers;
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" (b) if so, the number and nature of
such complaintg alongwith the names
of the complainants;

(c) the action taken on these com-
plaints so far;

(d) if no action has so far been
taken the reasons therefor; gnd

(e) what action is being contem-
plated to bring the erring officers to
book for such lapses on their part?.

THE MINISTER OF STATE IN THE

MINISTRY OF HEALTH AND FAMI- -

LY WELFARE (SHRI NIHAR RAN-
JAN LASKAR): (a) to (e). In a large
hospital like Lok Nayak Jai Prakash
Narayan there will necessarily be
complaints by Class IV staff. But no
separate statistics have been main-
tained in the hospital regaraing com-
plaints of Class IV  employees only.
However, whenever a complaint is re-
ceived, an enquiry is instituted in
order to bring the erring employee to
book if the allegations against him are
proved.

Meerut—Bijnore Lines

4653, SHRIMATI MOHSINA KID-
WAI: Will the Minister of RAILWAYS
be pleased to state:

(a) whether there are proposals ubn-
der his consideration to lay a railway
line between Meerut and Bijnore via
Hastinapur in the near future;

(b) _if so, when the project is likely
to be taken up and at what cost; and

(c¢) if not, the reasons for the same
especially when it is economically
viable and much in demand by the
populace of the area?

 THE DEPUTY MINISTER IN THE
MINISTRY OF RAILWAYS AND IN
THE DEPARTMENT OF PARLIA-

MENTARY AFFAIRS (SHRI
MAIJ..IKARJTJ’N’) (a) No ;
(b) Does not arise. : 158 %

(c)DuehpaucityotM&h
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at present.
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